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[Shri Sunil Maitra]

Disputes Act to all public sector un
dertakings, even to some departmental 
undertakings, it beats the imagination 
of anyone as to why only the General 
Insurance Corporation with a com
plement of 22,000 workmen should be 
made the solitary exception.

I would earnestly request the Cen
tral Government to review the posi
tion and rescind this apparently un
reasonable and illogical decision. The 
Industrial Disputes Act, 1947 should 
be applicable to the General Insurance 
Corporation, as it is applicable to 
scores of other public sector under
takings.

(v iii) N eed to r e p a i r  G anga  Ca n a l  
in  Rajasth an .
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JTTWf ĴT SFJHf M ̂  N *TT35K ^ R T  
r<=r><H 1 TFfT ^  I H ^  T̂ TTW 
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(ix ) W orking of DDCA.

SHRI KAM AL NATH (Chhind- 
wara): Sir, according to reports in 
The Indian Express of 26th June, 1980, 
9th July, 1980, Fortnight of April 16— 
30, 1980 and New Delhi—July 21— 
August 3, 1980 a number of adminis
trative and financial irregularities to 
the tune of lakhs of rupees were com
mitted by the Delhi District Cricket 
Association, a State level organisa
tion in Delhi. Instead of representing 
cricket players and clubs, this body 
is registered under the Companies Act 
and is run as a “private limited com
pany” by a few families having vested 
interest. The Delhi District Cricket 
Association does not enrol cricket 
players, even Test Players, as mem
bers. The elections are manipulated 
by blank proxies and are never an
nounced. The same persons are con
tinuing as President and Sports Secre
tary for the last 25 years. In view of 
this, the Delhi District Cricket Club 
deserves to be de-recognised and the 
club premises and the cricket ground 
taken back from them to be given to 
a representatives body of cricketers 
and cricket Association.*• *

MR. DEPUTY-SPEAKER: Any por
tion of the statement which has not 
been given to the Speaker, and which 
has not been approved, w ill not go on 
record.

(x ) R esearch  a n d  T r a in in g  fa c il it ie s  
i n  U n iv e r s it ie s .

SHRI HARIKESH BAHADUR 
(Gorakhpur): It is a matter of great 
concern for the entire nation that the 
level of research and training facili
ties in universities is very poor. The 
National Committee on Science and 
Technology has expressed dismay over 
that. The Committee has also warned 
that “ if this state of affairs was allow
ed to continue, the most im portant in
puts for the development of Science 
and Technology, namely, well-trained, 
motivated-manpower w ou ld  no longer

•••Not recorded.


